FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India
(Insoivency Resalution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SAHARA HOSPITALITY LIMITED
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Notice is hereby given that the National Company Law Tribunal has ordered the
commeancement of a corporate insolvency resolution process of the [Sahara Hospitality
Limited) on [21 November 2024) (Order recaved by Intanm Resolution Professional at
2:30PMon 22.11.2024 via email fram Deputy Registrar NCLT Mumbai),

The creditars of [Sahara Hospitality Limited). are hereby called upon to submit thelr
claims with proof on or before (06,12.2024) to the intenm resolution professional at the
address mentionid against entry No, 10,

The financsal creditors shall submit thelr claims with proof by efectronic means only, All
other creditors may submit the claims with proof in person, by post or by electronic means,
Afinancial creditor belongmng to a class, as listed agalnat theentry No. 12, shall indicate its
cholce of authorsed representative from amaong the three Insolvency professionals listed
agaanst entry No,13 1o act as authorised representative of the class [specify class] in Form
CA.

Submission of false ar misleading proofs of claim shall attract penalties.

Name and Signature of ;| Ganesh Venkata Siva Rama Krishna Remani

Interim Resolution Professional

Date and Place : 25 Novermber 2024; Mumbai




